NATIONAL COM PANY LAW TRIBUNAL
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AHMEDABAD

' c P. No. 150/73(4)/NCLT/AHM/2017 N

Coram: Hon ble Mr. BIKKI RAVEENDRA BABU MEMBER JUDICIAL

_. Hon_ble Ms. MANORAMA KUMARLI, MEMBER JUDICIAL

Sunayana S. Kanvinde
' V/s. '
Neesa Leisure Ltd.

' Sectlon 73(41 of the Comp_)anles Act, 2013
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ORDER

None present for Petltloner Learned Advocate Mr. Rav1sh Bhatt present for
- Respondent ' ' -

Petltroners arguments treated as heard Learned Advocate Mr Ravish Bhatt ﬁled
- Vakalatnama for Respondent - '

Heard argurnents of Learned Counsel for Respondent.

Order reserved. _
MANORAMA KUMARI - BIKKI RAVEENDRA BABU

MEMBER JUDICIAL

Dated tihis the 26th day of October, 2017.

MEMBER JUDICIAL




